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[Shri P. G. Mavalankar}

I will finish with one sentence. Un-
fortunately, the MLAs of QGujarat
with their resignations seem to be
-competing with the innocent people
«dying in the Police firing.... (Inter-
ruptions) Let us put an end to all
“this,

MR. SPEAKER: Please do not
make speeches. The factual position
'has come.

Now, Shri Banerjee.

SHRI S. M. BANERJEE: I have
-written to you, Sir. i
-should be done. I cannot come here
.at 930. I sent it through a friend
and I do not know that an MP
:should come himself.
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He was a very respected man, He
.gave me the ring here, saying, ‘Why
did you send me here to drop the
papers. I was badly assaulted. My

car was not allowed. This is too
much.
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Now, with your permission, Sir, I
~would like to raise two issues. One,
1 would like to support the demand
-made by my hon friend, Shri Rara-
wvatar Shustri, demanding a statement
Srom the Hon. Bducation Minister re-

MARCH 15, 1974 Death of seven coal miners

a8
in Shahdol, M.P. (St.)

garding the Higher Secondary ften-
chers who are demumstrating in the
Boat Club today.

Secondly, I am happy Shri K. R.
Ganesh {8 here. Ia accordancs with
the recommendations of the Pay Coma-
mission the Central Government
employees are allowed two additionsl
slabs of dearness allowance. The
Government has taken a decision but
unfortunately mno orders have been
issued so far. I request the Minisber
through you to vonvey this is Ms,
Chavan and request him to make a
statéement without further delay.

My third point is regarding the
work to rule agitation by the Guards,
They have made certain legitimate
requests, They want the Pay Com-
mission grade to be changed in ces~
tain respects. I request the hon.
Minister to make a statement in this
regard. The situation should not
deteriorate further. The situation has
to be improved immediately.

13.26 hrs,

STATEMENT re. DEATH OF SEVEN
COAL MINERS IN AN ACCIDENT AT
BURHAR NO. 1 MINE OF COAL
MINES AUTHORITY, LTD. IN
SHAHDOL, M.P.

THE MINISTER OF STEEL AND
MINES (SHRI K. D. MALAVIYA):
Sir, I regret to inform the House
that a serious accident took place at
Burhar No. 1 Mine of the Coal Mines
Authority Ltd. situated in Shahdol
District of Mdhaya Pradesh on the
11th March, 1974 at 545 PM. A total
of 11 underground workers were ire
volved in the accidrat, out of which
7 workers died and the other 4 have
suffered minor injuries, The acci~
dent took place due to roof fall in &

distriet. The total aven
of the fallan roof being abeut ¥’ x
20° and the thickness being 1§
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miners in Shahdol, M.P, (St.)

The Director, Mines Safety, Nig-
pur srea has already conducted an
enquiry into the accident and the
detailed report is awaited. The
Managing Director, 'Western Division
of Coal Mines Authority Litd., who
visited the spot soon afier the acci~
dent, has reported that at the time
of the accident, the mine had full
complement of supervisory personnel
and 8 wag being worked strictly
according to the methods approved
by the Mines Department,

A sum of Bs. 1,000 has already brien
given to the members of the families
of the deceased persons as an ad-hoe
grant and they have also been assur-
ed that jobs would be provided to the
sons of the deceased persons. Injured
persons will be placed on light jobs
depending on the nature and extent
of their injury.
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MR. SPEAKER: Please sit down
Such things can be referred to in
the speech. The Budget is already
under discussion. You can refer to
it. Bhri Mulk Rej Saini to continue
hig speech on the Budget.

SHRI P. G. MAVALANKAR
(Ahmedabed): What is the reply of
the Minister of Parliamentary Agairs
0 our points and request?

1874-75—Genl. Dis.
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MR, SPEAKER: I will ask him to
tell #f later on. Shri Mulk Rej Saini
to continue his speech on the budget.

GENERAL BUDGET, 1974-75
GENERAL DISCUSSION—contd.
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